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(d) The stone was supplied by *‘he
Government.

to give power from Madras State to

Ananra siate; and

(b) if so, the terms and details
thereof?

The Minister of State in the Ministry
of Irrigation and Power (Shri
Alagesan): (a) A small quantity of
power of the order of 1090 kW is al-
ready being supplied by Madras to
Andhra Pradesh. Some proposals for
supply of power from Madras to
Andhra Pradesh are under considera-
tion, but not yet finalised.

(b) These are yet to be finalised.
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The Depuiy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Dry stone pitching on Kota-Bina
Section was carried out as per

Western Railway’s specifications for
stone pitching.

(b) The rate for stone pitching is
for 100 cubic feet or for one cubic
metre.

(c) The rate as per schedule of
rates of the Western Railway for dry
stone pitching handpacked is Rs. 32.40
nP for 100 cubic feet or Rs. 11.40 nP
for one cubic metre and the rate for
labour only for dry stone pitching
handpacked is Rs. 10.80 nP. for 100
cubic feet or Rs. 380 nP. for one cubic
metre. The labour rate quoted by the
contractor was 40 tc ¢4 per cent above
schedule of rates.
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Survey of Land in Tripura

1852. Shri Biren Dutta: Will the
Minister of Food and Agricultur: be
pleased to state:

(a) whether all lands in the Agar-
tala town, Tripura have ben surveyed
during the survey and settlement
operation conducted recently in the
whole of Sadar;

(b) if so, what is the total area of

Government khas land that has been
found in the Agartala town;

(c) whether such land is uader
occupation of the citizens; and

(d) if so, what is the total area
under such occupation?





